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UIaeT=l & 3TN Uad WAfFTdl Bl TART Hxd §U A =aredien, ot 6o HAR ([Fa1iga), uedr S@a
<R, YeT &I Iod Iu¥ladl faare ufadiy omarT, R, uedr # ane™ & fafyr 9 4 (@R) auf
JFeraT 67 Ul B IH AT Sl AT Uget 81, B oY o1euel & wu H Fgaa far man 2|

2. 3T Ug W AafRrd T o SUWIT SReTT (19T AN SR RTAT SIRNT @ 3remey *fiR
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FORM 1

Form of Oath of Office for the President and Member of the State Commission and
District Commision
I, A. B., having been appointed as the President/Member in the State Consumer Disputes
Redressal commission, .............../ District Consumer Disputes Redressal Commission, .............
do solemnly affirm/ do swear in the name of God that I will faithfully and conscientiously
discharge my duties as the President/Member of the State Commission/District Commission to the
best of my ability, knowledge and judgment, without fear of favour, affection or ill-will and that I
will uphold the Constitution and the laws of land.
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foremereli= uRga fy Q3T T SMART / fell AT & 31ede /e & w9 H Y3l = gy, fd
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( )

FORM 1II

Form fo Oath of Secrecy for the President and Member of the State Commission and
District Commission
I, A. B., having been appionted as the president/ Member of the State Consumer Disputes
Redressal Commission, .......... / District Consumer Disputes Redressal Commission, ........ do
solemnly affirm/ do swear in the name of God that I will not directly or indirectly communicate or
reveal to any person of persons any matter which shall be brought under my consideration or shall
become known to me as President/ Member of the State Commission/District Commission except
as may be requied for the due discharge of my duties as the President/ Member.
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